. ' CENTRAL ADMINISTRATIVE TRi BUNAL .

PRINCIPAL EENCH.

| | | - .DELHI.
30.10.86 | REGN. NO. OA 920/86"
| Shri L.T.Khemani eveee.  Applicant
} Vs,.. | -
l Union of India etC,. eemmem— ReSpondenté

Applicant through Shri RB.L.Sethi, counsel,

The learned.counsel for the applicant requests

. thet he may be allowed to withdraw the application

in order to make a reprdsentation to the Government.

| Application is therefore allowed to be withdrawn with

liberty to file a fresh apolication if so advised.
Application dismigsed as withdrawn. ,rﬁ;;Z
T f L S
[ LR/ : / =
A }. ‘ " . : " N .
' { Kaushal Kumar)' . ( K. Machava Reddy)
, ' Member 31.10.86 . -7 Cheirman 31.10.86
- '; . -~ B ~
fy o
Y
/ 1

\



